IN THE COURT OF SH. SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS)WEST
TIS HAZARI COURTS, DELHI

Application No. 863
FIR No. 85/2020
PS : Paschim Vihar East

U/s 323/354/354A/354B/509 IPC & 8 &12 POCSO Act
State v. Rakesh Mohan Sanger

12.06.2020

Matter was heard in the open court via Video Conferencing.

Present:  Mr. Santosh Kumar, Ld. Addl. Public Prosecutor for State.
Sh. Pardeep Sharma, Ld. Counsel for the accused/applicant.
IO SI Lucky Lama is present and has identified the
prosecutrix/victim.
Mother of prosecutrix/victim is also present, who
has also identified the prosecutrix/victim.

By this order, I shall decide the present application.

Facts as stated in the application are as follows. It is submitted
that this is a second bail application for grant of regular bail. It is submitted
that the applicant has been falsely implicated in the present case. Charge sheet
has already been filed in the court. Applicant is on the interim bail, which will
lapse on 14.06.2020. That applicant is the father of the victim.

Ld. APP has submitted that he is opposing the bail application in
view of reply of I0. Ld. APP submits that the victim has supported the case of
the prosecution in her statement u/s 164 Cr.P.C and also u/s 161 Cr.P.C. It is
further submitted that the matter is listed at thg-Stage of arguments for charge

and evidence of victim has not been recorded in court.
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i IN THE COURT OF SHRI SUNIL BENIWAL,

ASJ/SPL. JUDGE (NDPS) WEST
TIS HAZARI COURTS, DELHI

Application No. 812/2020
FIR No. 326/2016

PS: Vikas Puri

State Vs. Nasir & Aamir

12.06.2020

Matter was heard through video conferencing in open court.
Present:  Shri Santosh Kumar, Ld. Add!. PP for the State.
Shri Pankaj Srivastava, Ld. Counsel for the applicant/accused.

IO is not present.
No report has been filed to the bail application including any medical

verification report. Bail is sought under the criteria laid down by Hon'ble High
court of Delhi vide minutes of meeting dated 18.05.2020. Certificate of conduct
has been received from the concerned Jail Superintendent. List the bail application

for disposal before the designate court of L.d. ASJ Shri Vlshal Smgh for 15.06.2020

on request of counsel. The concerned 10 as well as SHO




IN THE COURT OF SHRI SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS) WEST

TIS HAZARI COURTS, DELHI
Application No. 879/2020

FIR No. 326/2016

PS: Vikaspuri

State Vs. Salman @ Riyazuddin

U/s 302/307/452/427/147/148/149/34/120B 1PC

~ 12.06.2020

Present:  Shri Santosh Kumar, L.d. Addl. PP for the State.
Despite repeated attempts, the concerned lawyer could not be

contacted teléphonically and matter could not be ‘conne,cted through video
conferencing also. Moreover, even reply to this application has not been received.
Moreover, Bail is sought under the criteria laid down by Hon'ble High court of
Delhi vide minutes of meeting dated 18.05.2020. 7

List the bail application for disposal before tt e des1gnatecurt0f




IN THE COURT OF SH. SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS)WEST
TIS HAZARI COURTS, DELHI

Application No. 886
FIR No. 1036/2006
PS : Rajouri Garden
U/s 326/34 1IPC
State v. Sonu

12.06.2020

‘Matter was heard in the open court via Video Conferencing.

Present: Mr. Santosh Kumar, Ld. Addl. Public Prosecutor for State.
e Sh. Akhil Tarun Goel, Ld. Counsel for the accused/applicant.

" This is a fresh bail application.

Issue notice of this application to th



IN THE COURT OF SHRI SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS) WEST
TIS HAZARI COURTS, DELHI

Application No.848/2020

FIR No. 369/2016

PS: Punjabi Bagh

State Vs. Rahul Sharma

U/s 376(2) IPC & 6 POCSO Act

12.06.2020

Present:  Shri Santosh Kumar, Ld. Addl. PP for the State.

Shri Sanjay Kumar, Ld. Counsel for the applicant/accused.

Reply filed. |

Although bail application has been filed, but this matter is under
POSCO Act, therefore in view of the latest directions by Hon'ble ,High Court of
Delhi, issue notice to the IO to appear in person alqn_gWith-_‘pr(;ducing‘ thevxcumfor

identifications her side of arguments.

List the matter for 17.06.2020.




IN THE COURT OF SHRI SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS) WEST
TIS HAZARI COURTS, DELHI

FIR No. 18/2014

. PS: Special Cell
State Vs. Ramavtar @ Rama & Ors.
U/s 21/22/29/61/85 NDPS Act

12.06.2020

Matter was heard through video conferencing in open court.
Present:  Shri Santosh Kumar, L.d. Addl. PP for the State.
Shri Akshay Bhandari, Id. Counsel for the applicant/accused.

Application was filed for clarification regarding the confusion created
because of mentioning of different sections on the bail order as well as release
warrant. Ld. Counsel very fairly submits that interim bail was granted by the court
of Ld. ASJ Shri Ankur Jain while on Special Duty, but due to some confusion,
inadvertently even the name of the applicant is not reflected in the bail order.
Moreover, the release Warrant mentions. a different sections from the one under
which bail was granted and bail was applied. Only that court who has granted the
bail order is in a position to clarify this point lest ‘because of some confusion a
wrong order is passed. Therefore, on request of Ld. Counsel matter is adjourned on
15.06.2020 to be listed further before the court of L.d. ASJ Shri Ankur Jain as per

the new bail roster, if the present situation continues.

All the records be annexed in the same file fopassistance of 1d. ASJ.

(SUNIL
ASJ/Speci
West District,

NIWAL)
Judge (NDPS)
HC/ Delhi/12.06.2020



IN THE COURT OF SH. SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS)WEST
TIS HAZARI COURTS, DELHI

Application No. 876
FIR No. 18/2014
PS : Special Cell

U/s 21/22 & 29/61/85 NDPS Act read with 419/468/471/474 IPC
State v. Ram Avtar @ Rama

12.06.2020

Matter was heard in the open court via Video Conferencing.

Present: Mr. Santosh Kumar, Ld. Addl. Public Prosecutor for State.
Sh. G.S. Singh, Ld. Counsel for the accused/applicant.

This is a fresh bail application.

Issue notice of this application to the concerned IO to file reply for

16.06.2020.

(SUN ENIWAL)

ASJ/Spl. Judge (NDPS)

West District/THC/Delhi
12.06.2020



IN THE COURT OF SH. SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS)WEST
TIS HAZARI COURTS, DELHI

Application No. 877
FIR No. 18/2014

PS : Special Cell
U/s 21/22 & 29/61/85 NDPS Act read with 419/468/471/474 1PC

State v. Indal Kumar Singh
12.06.2020

Matter was heard in the open court via Video Conferencing.

Present: Mr. Santosh Kumar, Ld. Addl. Public Prosecutor for State.
Sh. G.S. Singh, Ld. Counsel for the accused/applicant.

This is a fresh bail application.

Issue notice of this application to the concerned IO to file reply for
16.06.2020. r '



IN THE COURT OF SHRI SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS) WEST
TIS HAZARI COURTS, DELHI

Application No. 862/2020
FIR No. 500/2019

PS: Tilak Nagar

State Vs. Jaspreet Singh
Ul/s 376/328/506 1PC

12.06.2020
Present:  Shri Santosh Kumar, L.d. Addl. PP for the State.

Shri Manoj Khatri, Id. Counsel for the applicant/accused

iled on behalf of the IO.




IN THE COURT OF SHRI SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS) WEST
TIS HAZARI COURTS, DELHI

Application No. 702/2020

FIR No. 350/2018

PS: Moti Nagar

State Vs. Vikram Singh @ Vicky
U/s 376/506/34 IPC & 6 POCSO Act

12.06.2020

. nf: Shri Santosh Kumar, Ld. Addl. PP for the State.

Reply not filed.

Let notice be issued to the IO/SE



IN THE COURT OF SHRI SUNIL BENIWAL,
== ASJ/SPL. JUDGE (NDPS) WEST
, TIS HAZARI COURTS, DELHI

Application No. 797

FIR No. 414/2013

PS: Ranhola

State Vs. Sonu @ AT

U/s 302/398/120B/34 IPC & 25/27 Arms Act

12.06.2020

Mattex:was heard through v1deo conferencmg in open court.

Puneet Ga:rg, ld. Counsel for the _applicant/accﬁsed

~ (SUN
ASJ/Spe
West DistrictTT C



IN THE COURT OF SH. SUNIL BENIWAL,
ASJ/SPL. JUDGE (NDPS)WEST
TIS HAZARI COURTS, DELHI

Application No. 865

FIR No. 389/19

PS : Punjabi Bagh

U/s 302 IPC & 25/27 Arms Act
State v. Mohd. Ikram @ Arif

12.06.2020

Present: Mr. Santosh Kumar, Ld. Addl. Public Prosecutor for State.

Sh. Ashutosh Bhardwaj, Ld. Counsel for the accused/applicant.

By this order, I shall decide the present application requesting for
grant of interim bail the applicant/accused Mohd. Tkram.

Facts as stated in the application are as follows.

It is submitted that the case is listed at the stage of charge.
Applicant is in JC since 7 months. That applicant is suffering from
tuberculosis. That applicant shall not run away. It is therefore, prayed that
interim bail for two months may be granted to the applicant.

L.d. APP has strongly opposed the bail application in view of reply
filed by the IO. The bail is opposed on the following grounds.

Accused Ikram @Arif is a desperate criminal, having 32 number of
involvements of different police stations of Delhi and other states. The nature
of previous criminal involvements indicate that he is having no respect/fear of
law. In his criminal career of 26 years, accused has not shown any sign of
remorse or efforts of correcting himself; instead he has adopted crime as his

source of earning. Accused escaped after (commission of crime and

proclamation and attachment of his property(pli eedings of under section 82

\



Application No. 865

FIR No. 389/19

PS : Punjabi Bagh

U/s 302 IPC & 25/27 Arms Act

State v. Mohd. Ikram @ Arif

& 83 Cr.P.C were conducted against him), while conducing proceedings of

attachment at the house of accused, 15 live cartridges were recovered from his

home for which a separate case vide FIR no. 349/19, dated 25.07.19 w/s 25
Arms Act was got registered at PS Aman Vihar. Despite proceedings of
attachment and proclamations, accused kept on evading his arrest and
concealing himself along with his family. While accused was evading his
arrest, he threatened the witnesses of case for which FIR no. 362/19, dated
21.07.19, under section 195A/506 IPC was registered at PS Nangloi. Further,
accused demanded extortion money from one person for which a case FIR no.
390/19, dated 19.07.19 under section 387 IPC,PS Punjabi Bagh was got
registered at PS Punjabi Bagh against him. Accused was finally arrested from
Haryana on 29.07.19 i.e. after 12 days of commission of crime that too by the
specialized agency of Delhi Police i.e. Special Cell Unit of Delhi Police. Lot of
government resources and manpower had to be involved to locate and effect
arrest of the accused. Accused has fired shots from sophisticated weapon on
the deceased and the weapon of offence has been recovered from the
possession of accused. Prior to commission of this murder on 28.06.19,
accused has fired shots on Mohd. Rahis who is brother of deceased for which
case FIR no. 471/19, u/s 341/336/34 IPC, PS Prem Nagar has been registered.

Further, accused has committed this crime due tof/personal enmity/revenge.

Accused has committed this crime in well planned ydanner and hired criminals



Application No. 865

FIR No. 389/19

PS : Punjabi Bagh

U/s 302 IPC & 25/27 Arms Act

State v. Mohd. Ikram @ Arif

from other states for assisting him in commission of this crime. Accused has

committed this crime in broad day light on a busy road. Accused has used
sophisticated weapon in commission of the crime. One of the co accused is yet

to be arrested in this case.

I have heard arguments from both the sides. Applicant has not filed
any medical document in support of his application. On merits, the application
has been strongly opposed by Ld.APP. Ld. APP submits that in view of the
alleged medical illness and non filing of any medical document, the concerned
Jail Superintendent and medical superintendént may be directed to take back
possible care of the applicant inside the jail premises. The court is also
inconsonance with Ld. APP on this point apart from merits of the bail
application. Evidence against the applicant is very strong on merits. There is a
strong possibility that if granted interim bail, he might jump bail and run away
from the process of the court. Therefore, this application is rejected but
keeping in view the submissions of alleged medical illness unsupported by any
medical document whatsoever, the concerned Jail Superintendent as well as the
concerned medical superintendent of the Jail are directed to/gi¥e best possible

care and attention to the applicant and make all necessary| ¢fforts for his best

care.
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One copy of this order be sent to the concerned counsel, Jail

Superintendent and SHO through Nodal Officer.




